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‘the status quo of Goa should be conti-
nued for a period of ten years; and

(b) if so, the action tzkepn thereon?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b),
The question is somewhat vague. No
memorandum as such has been re-
ceived from the representatives of
Goa; but suggestions from time to
time have also been made about main-
tenance of status quo in Goa for the
time being, Government have not yet
‘taken a decision on the future of Goa.
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